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HIGH COURT OF JAMMU AND KASHMIR

AT JAMMU
| Phivagh WharsApp ¥ides confereming )
I MG-Bail Appl. N 22020
EMG-CriM No V2020
EMG-CriM No.A/2020
Konie Goyal .. Applicant/Petitioner

Ihrough = Mr, Vikeam Choudhary, Sr. Advocaie
with Mr. Pranay Kohli, Advocae.

Vi

LT, of Jammu and Kashmir . Non-applicant/Respondent
Through -

Coram: HONBLE MR. JUSTICE PUNEET GUPTA, JUDGE

' ORDER
EMG-CriM No. 32020

The instant application seeks extension of time in muking the
deficiency in the court fee.

For the reasons stated in the application, it is allowed. Applicant is
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Circular bearing No. 16/GS dated 29.03.2020.

| Disposed of accordingly.
The instant M secks exemption from filing some
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